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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N„ r /RG/LP Dated #3 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Mujasama Altaf
D/O Mohammad Altaf Dar
R/O Arreh Bunpora, Tehsil & District Kulgam

Vide Notification No. 2055 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order

\O’'
(itohamh fasin Bet 1)

Registrar Aqministration

N„ 6"'L/RG/LP Dated,.b .10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Mujasama Altaf, Advocate

. .. ... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 32f£ ''/ Do Jr /RG/LP Dated 03 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Foukiya Firdos
D/O Ayub Javaid
R/O Dangarpora, Tehsil & District Pulwama

Vide Notification No. 2033 of 2025/RG/LP Dated 17.06.2025 has been
declared as Absolute/Final.

By Order

(MohamTifad Yasin Beigh)
Registrar Ad}ninistration

\

rp. L _/W

No: 669/8 - Db /RG/LP Dated 93 .10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Pulwama
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Foukiya Firdos, Advocate

. .. ... for information and necessary action.

I

f'nl'

Registrar )dministratioire
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 32(? '{ hDr ./RG/LP Dated 93 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Showkat Ahmad Goj ri
S/O Mohmad Shaban Goj ri
R/O Gulmohar Colony, Babatang, Tehsil Pattan, District Baramulla

Vide Notification No. 94 of 2022/RG/LP Dated 24.02.2022 has been

declared as Absolute/Final.

By Order

_ . ty,„&:#”'
(Mohammad Yasin Beigh)

Registrar Administration

No: GGqJ S' 3\ /RG/LP Dated DB .10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Showkat Ahmad Goj ri, Advocate

. .. ... for information and necessary action.

tOp
strar nistrat
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 3)SO 7h9£ /RG/LP Dated 33 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Gauhar Muzaffar Qureshi
S/O Muzaffar Iqbal Qureshi
R/O Gupt Ganga, Exchange Road, Ishber Nishat Tehsil North Srinagar,
District Srinagar

Vide Notification No. 2897 of 2023/RG/LP Dated 28.12.2023 has been
declared as Absolute/Final.

By Order

n. L pq}GSk
(Mohammad Yasin Beigh)

Registrar AdAninistration

N,; C6?3] -30 _/RG/LP Dated 93 .10.2025

Copy forwarded to the: -
1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Gauhar Muzaffar Qureshi, Advocate

. .. ... for information and necessary action.

Registrar Administration

A
/-->.L/443B

b
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

N„ 32£9 V &og /RG/LP Dated J3 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Zeenat Qayoom
D/O Abdul Qayoom Dar
WO Zaloosa, Tehsil Charar-i-Sharief, District Budgam

Vide Notification No. 856 of 2025/RG/LP Dated 13.03.2025 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)
Registrar AdnHnistration

93 .10.2025 @

I

.-7 . NS 'i£

No: 66 qB?- yr /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Zeenat Qayoom, Advocate

. .. ... for information and necessary action.

g«?
I

d ministration

3
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 3260 V aaf /RG/LP Dated 93 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Wilayat Maqbool
S/O Mohammad Maqbool Lone
R/O Lone Mohalla Andergam, Tehsil Pattan, District Baramulla

Vide Notification No. 855 of 2025/RG/LP Dated 13.03.2025 has been
declared as Absolute/Final.

By Order

',..®6'
(Mohammad Yasin Beigh)

Registrar Aqministration

\

\:/N„ bbcIt#6 -S2 /RG/LP Dated 93 .10.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Wilayat Maqbool , Advocate

. . . . ..for information and necessary action. ,

aSI
r, ' \./ 'Ts-\O
Registrar Administration

&
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88 + 88

NOTIFICATION

N,: 326/ 7 h3g /RG/LP D,t,d J3 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Uzmat Bashir
D/O Bashir Ahmad Dar
R/O Turka Tachloo, Tehsil & District Anantnag

Vide Notification No. 854 of 2025/RG/LP Dated 13.03.2025 has been
declared as Absolute/Final.

By Order

(tGlhalb Kdiasin
Registrar Administration

No: C>GIS:> - fe _/RG/LP Dated :3 .10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Uzmat Bashir, Advocate

. . .... for information and necessary action .

,r/
he

r \ifiS
Registrar Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: :Uga /2,2g /RG/LP Dated JJ .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Tawheeda Akhter
D/O Gh Nabi Najar
R/O Changoo (Roshanabad), Tehsil Doru Shahabad, District Anantnag

Vide Notification No. 852 of 2025/RG/LP Dated 13.03.2025 has been
declared as Absolute/Final.

By Order

_, . L,.'
(Mohammad Yasin Beigh)

Registrar A(Lministration

33 .10.2025 LNo: CGI 60 - 64 ./RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Tawheeda Akhter, Advocate

. ,. ... for information and necessary action.

Registrar istra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 3%3 VAr /RG/LP Dated 95 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Shahid Mehboob Wani
S/O Mohammad Sultan Wani
R/O Kulangam Muqdam Mohalla, Tehsil Handwara, District Kupwara

Vide Notification No. 848 of 2025/RG/LP Dated 13.03.2025 has been

declared as Absolute/Final.

By Order

_. q#”
(Mohamrmd Yasin Beigh)

Registrar Administration

Dated 33 . fO.2025 &No: 66%7 - 73 /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Shahid Mehboob Wani, Advocate

. .. ... for information and necessary action.

$PJ
aministration

I

itegistraYa
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: Ml/RG/LP Dated 2.10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Suhail Shaban
S/O Mohd Shaban
R/O Ghati Saloora, Tehsil & District Ganderbal

Vide Notification No. 843 of 2025/RG/LP Dated 13.03.2025 has been
declared as Absolute/Final.

By Order

.n . U
(Mohammad Yasin Beigh)

Registrar A(Lministration

Dated 33 .10.2025 (LNo: bbq?Lt -80 /RG/LP

Copy forwarded to the: -

1

2
3

4

5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Suhail Shaban, Advocate

. .. ... for information and necessary action.

+-)' aS ’
Registrar Administration

-f
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

N„ 326 if y ADf /RG/LP D,t,d 33 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Nuzhat Nazir
D/O Nazir Ahmad Malik
R/O Saripara Budan, Tehsil Rohama, District Baramulla

Vide Notification No. 835 of 2025/RG/LP Dated 13.03.2025 has been

declared as Absolute/Final.

By Order

a . L/deWIAf
Registrar A(Rninistration

\

(Moham-laid Yasin B'eigh)

N„ GCCIOI - 87 /RG/LP Dated 33 .10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Nuzhat Nazir, Advocate

. ..... for information and necessary action .

r-)'
Registrar nlministratioir
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HI(,H ('OURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # 8

NOTIFICATION

No: 3a b6 q >o)S /RG/LP Dated 23 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Naseerul Islam Wani
S/O Ab Jabbar Wani
R/O Sonerwani, Tehsil & District Bandipora

Vide Notification No. 834 of 2025/RG/LP Dated 13.03.2025 has been

declared as Absolute/Final.

By Order

ri. t_'..,,J”J
(Mohamrmd Yasin Beigh)

Registrar Adxninistration

\

N,: Ct,gBa-qq /RG/LP Dated 93 .10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Naseerul Islam Wani , Advocate

. ..... for information and necessary action.

r \ d p

Registra;bK;i'ministra don
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: a/RG/LP Dated E.10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Nasreena Hamid
D/O Ab Hamid Pandit
R/O Uthoora, Tehsil & District Pulwama

Vide Notification No. 833 of 2025/RG/LP Dated 13.03.2025 has been

declared as Absolute/Final.

By Order

',. ~'
(Mohammad Yasin Beigh)

Registrar Administration

* .,;.„„ &N„ GGqq£' Gloo1 /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Pulwama
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Nasreena Hamid, Advocate

. .. ... for information and necessary action.

J- IfAC
\U ;rs-fP-)

Registrar Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # 8

NOTIFICATION

No: 3268 V &Af /RG/LP Dated a3 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Shahid Mushtaq
S/O Mushtaq Ahmad Lone
R/O Shahpora Payeen Banday Bagh Stop, Tehsil & District Ganderbal

Vide Notification No. 2086 of 2025/RG/LP Dated 18.06.2025 has been

declared as Absolute/Final.

By Order

f--b-
(Mohammad Yasin Beigh)

Registrar AdLrinistration

/r

N„ G7o03 - De /RG/LP Dated DB .?0.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President,District Court Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Shahid Mushtaq, Advocate

. .. ... for information and necessary action.
t

/) . \._/ r\$
Registrar Administration

&
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # 88

NOTIFICATION

No: 3969 b+903g /RG/LP Dated 33 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mir Jamsheed Bashir
S/O Bashir Ahmad Mir
R/O Oriel Kund, Tehsil Devsar, District Kulgam.

Vide Notification No. 829 of 2025/RG/LP Dated 13.03.2025 has been

declared as Absolute/Final.

By Order

/+-)'
(Mohammad Yasin Beigh)

Registrar A9pinistration

a3 . fO.2025 \UNo: 67oo ? - IC /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mir Jamsheed Bashir, Advocate

. .. ... for information and necessary action.

ul
,a . \ //-';B
Registrar Administration

A
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 32@V 2®g /RG/LP Dated 93 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Muzamil Mohi ud Din
S/O Gh Mohi Ud Din Malik
R/O Managam, Tehsil Wagoora, District Baramulla

Vide Notification No. 826 of 2025/RG/LP Dated 12.03.2025 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)
Registrar A(!ministration

&Dated 33 .10.2025 Uk

\

wP'
N„ BIO/6 - 22 /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Muzamil Mohi ud Din, Advocate

. .. ...for information and necessary action . J

r) ' \b/r \

Registrar Administration

@
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 39?1 o/ 9,Or /RG/LP Dated 93 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Muzzamil Owais Ganai
S/O Basahrat Feroz
R/o Wagam, Tehsil & District Pulwama

Vide Notification No. 821 of 2025/RG/LP Dated 12.03.2025 has been

declared as Absolute/Final.

By Order

/’a'
(Mohamm-ia Yasin Beig]

Registrar A(9ninistration

83 .10.2025 (&No: Gl093 - aI /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Pulwama
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Muzzamil Owais Ganai, Advocate

. .. ... for information and necessary action. J

r)’
Registrar Administration

@
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 3273 '/ ;b&S /RG/LP Dated a3 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Ishrat Nazir
D/O Nazir Ahmad

R/O Hathi Khan Jail Road, Tehsil Khanyar, District Srinagar

Vide Notification No. 818 of 2025/RG/LP Dated 12.03.2025 has been

declared as Absolute/Final.

By Order

_. L„#$='
(Mohammad Yasin Beigh)

Registrar Administration

Dated 93 .10.2025 (LN„ 6 %& -36 /RG/LP

Copy forwarded to the: -

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Ishrat Nazir, Advocate

. ..... for information and necessary action.

foIS-CAr

(r\ C)'
Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# 8888

NOTIFICATION

No: N/3 >4 br /RG/LP Dated a3 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Insha Aftab
D/O AHab Ahmad Dar
R/O Gadapora Dar Mohalla, Tehsil & District Shopian

Vide Notification No. 817 of 2025/RG/LP Dated 12.03.2025 has been

declared as Absolute/Final.

By Order

n. „”'
(Mohammad Yasin Beigh)

Registrar Administration

D,fed 33 . IO.2025 (LN„ 67oB7- q3 /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Shopian.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Insha AHab, Advocate

. . . ... for information and necessary action .

A

n.\ OF

Regist;\ar Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88 # # #

NOTIFICATION

N„ 327'7 o{ aDDS /RG/LP D,t,d 03 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Iftisaam Bashir
D/O Peer Bashir Ahmad
R/O Peer Mohalla Thuru, Tehsil Lar, District Ganderbal

Vide Notification No. 815 of 2025/RG/LP Dated 12.03.2025 has been
declared as Absolute/Final.

By Order

. , ”“
(Mohammad Yasin Beigh)

Registrar Administration

„„,., .,-„,.,. LN„ FbIJIl- go /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Iftisaam Bashir, Advocate

. .. ... for information and necessary action.
t

/? ' - /\S'
Registrar Administration

@
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 2D7f 'y )abS /RG/LP Dated 03 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Gowhara Mukhtar
D/O Mukhtar Ahmad Bhat
R/O Durbal Bemina, Tehsil Budgam, District Srinagar

Vide Notification No. 808 of 2025/RG/LP Dated 12.03.2025 has been

declared as Absolute/Final.

By Order
bFI

... L /a"Wd’”f
(Mohammad Yasin Beigh)

Registrar Administration

Dated 93 .f 0.2025 &N„ GIOCt - gI /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Gowhara Mukhtar, Advocate

. .. ... for information and necessary action .

rD
Regisjrar Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 39% q aaf _/RG/LP Dated 83 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Arminder Kour
D/O Jangbhadur Singh
R/O Nand Singh Mohalla Gulshanpora, Tehsil Tral, District Pulwama

Vide Notification No. 800 of 2025/RG/LP Dated 12.03.2025 has been

declared as Absolute/Final.

By Order
A/

F, . \ //<%&l£
(MohamMI Yasin Beigh)

Registrar Administration

D„„,. ....,.„ &No: C+DfB ' GEt /RG/LP

Copy forwarded to the: -
1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Pulwama
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Arminder Kour, Advocate

. .. ... for information and necessary action.
eAL

r\ ' \_/’/ /TS
Registrar Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: 3372 o+ »f /RG/LP Dated 93 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rumaisa Mehraj Khan
D/O Mehraj Ud Din Khan
R/O Salfia Colony Batamaloo, Tehsil South, District Srinagar

Vide Notification No. 839 of 2025/RG/LP Dated 13.03.2025 has been

declared as Absolute/Final.

By Order

.a. \ /„Y8#~~'
(MohamBfail Yasin Beigh)

Registrar AdrUr nistration

Dated' 93 .f 0.2025 \ELNo: 67%S- ?I /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Rumaisa Mehraj Khan, Advocate

. .. ... for information and necessary action.

Regjstr; nistr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N„ 3278 V J®£ /RG/LP D,t,d 33 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Shabir Ahmad Lone
S/O Mohammad Sideeq Lone
R/O Qasba Haihama, Tehsil & District Kupwara.

Vide Notification No. 842 of 2025/RG/LP Dated 13.03.2025 has been

declared as Absolute/Final.

By Order

.-> . L/Y##f
(Mohammad Yasin Beigh)

Registrar Adrainistration'FN„ 6%79 - 78 /RG/LP Dated 93 .10.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Shabir Ahmad Lone, Advocate

. ..... for information and necessary action.

Jr)'
Registrar Administratibn

g
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 3979 o/ aH /RG/LP Dated 93 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Mahveen Bashir
D/O Bashir Ahmed
IUO Mughal Mohalla Chattabal, Tehsil Srinagar South, District Srinagar

Vide Notification No. 790 of 2025/RG/LP Dated 11.03.2025 has been

declared as Absolute/Final.

By Order

-, . t _',',/’'K
(Mohamrmd Yasin Beigh)

Registrar Administration

Dated 23 . fO.2025 d/N„ G?a2n£yRG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Mahveen Bashir, Advocate

. ..... for information and necessary action.

r-a'
RegistLar Administrati’on

&
)\r
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

N„ 3a80 D4 9oa£ /RG/LP Dated a3 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Fazila Zainab
D/O Mohammad Yousuf Bhat
R/O Whadatpora, Tehsil & District Budgam

Vide Notification No. 805 of 2025/RG/LP Dated 12.03.2025 has been

declared as Absolute/Final.

By Order

r->'
(Mohammad Yasin Beigh)

Registrar Agministration

Dated a3 .70.2025 QCN„ 67086 - ') a /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Bar Association, Budgam
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Fazila Zainab, Advocate

. . ... for information and necessary action

J
-dministration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 338/ V dear /RG/LP Dated 23 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Heena Ismail
D/O Mohd Ismail Bhat
R/O Patti Brain Nishat, Tehsil Khanyar, District Srinagar

Vide Notification No. 91 of 2025/RG/LP Dated 22.01.2025 has been

declared as Absolute/Final.

By Order

(Mohamm-m Yasin Beigh)
Registrar Adnjr nistration

03 .f 0.2025 @/

bF a

r7' \k /’W

N,: Gb'?3 -I I /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Heena Ismail, Advocate

. .....for information and necessary action.

Registi iministra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: ba el ({ )4»r /RG/LP Dated 93 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Aqib Raheem
S/O Abdul Raheem Rather
R/O New colony Bamurada, Tehsil Khag, District Budgam

Vide Notification No. 3197 of 2024/RG/LP Dated 31.12.2024 has been

declared as Absolute/Final.

By Order ,if
fpy

(Mohammad Yasin Beigh)
Registrar AdmiBistration

][) a (e d D 3 a # 0 B 2 0 2 5 &
Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Aqib Raheem, Advocate

. .. ... for information and necessary action. I

/->’
Registrar Administration

@
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: M'JRG/LP Dated 33 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Gulshan Ahmad Shah
S/O Bashir Ahmad Shah

R/O Wahdat pora, Tehsil & District Baramulla

Vide Notification No. 3048 of 2024/RG/LP Dated 13.12.2024 has been
declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)
Registrar Administration

&Dated a3 .IO.2025 W&

\

.,')- v%Y’'s

No: 67tO 7– /3 /RG/LP

Copy forwarded to the: -

1

2

3

4
5.

6.

7

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Gulshan Ahmad Shah, Advocate

. . .... for information and necessary action.

r)
Registrar Administratio-n

It
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 388? D4 )og /RG/LP Dated a3 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Syed Hamid Ul Hussnain
S/O Syed Ab Hamid
R/O H.No.5 Shadab Lane, Mini Colony, Tehsil Chanapora-Natipora,
District Srinagar

Vide Notification No. 2492 of 2024/RG/LP Dated 04.10.2025 has been
declared as Absolute/Final.

By Order

n. \_/4’\'--
(Mohammad Yasin Beigh)

Registra Jr Ldministration

I

a\AS

N., C>1119 -}, _/RG/LP Dated A3 .10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Syed Hamid Ul Hussnain, Advocate

. .. ...for information and necessary action.

I

r’a'
Regis9'a r Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 3a8£ 'f at>Of /RG/LP Dated a3 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Bilal Khan
S/O Mob(I Farooq Khan
R/O Uttarsoo, Goswani Wadder, Brariangan, Tehsil Shangus, District
Anantnag

Vide Notification No. 964 of 2024/RG/LP Dated 31.05.2024 has been
declared as Absolute/Final.

By Order

n. aU
(Mohammad Yasin Beigh)

Registrar Administration

][) a (e 1Cr 11:1)L b21!) H f O p 2 0 2 5 1 11Z/No: G?tH – 3\ /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Bilal Khan, Advocate

. .. ...for information and necessary action.

/--)'
Regisjrar Administratlign

@
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: E /RG/LP Dated a.10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Zubair Un Nabi
S/O Gh. Nabi Paddar

R/O Kanipora, Nasirabad, Tehsil & District Kulgam

Vide Notification No. 130 of 2024/RG/LP Dated 20.02.2024 has been
declared as Absolute/Final.

By Order

(mi,% iF
Registrar Administration

'£No: Can -3 y /RG/LP Dated_ 33 .10.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Zubair Un Nabi, Advocate

. .. ... for information and necessary action.

Ma=$@
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HIGH COURT OF JAMMU & IQ\SHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 2987 o4 hK /RG/LP Dated 03 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Gazala Gul
D/O Ghulam Mohammad Bhat
R/O Khanawari Zaldagar, Fateh Kadal, Tehsil Srinagar South, District
Srinagar

Vide Notification No. 1045 of 2023/RG/LP Dated 01.06.2023 has been

declared as Absolute/Final.

By Order
t\ 'S

dry \ / ' ' '
(Mohamnnd Yasin Beigh)

Registrar Adqinistration

No: GIIbf -qf /RG/LP Dated JB .10.2025

Copy forwarded to the: -
1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Gazala GuI, Advocate

. .. ...for information and necessary action.
j

1:n \ 6 : pIII)!#
tlministration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # 888

NOTIFICATION

\ 2–qq\ \\ jSa/RG/LP Datedll.10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Shah Omar Mustafa Veeri
S/O Shah Bashir Ahmad Veeri

R/O Veeri, Tehsil Bijbehara, District Anantnag

Vide Notification No. 310 of 2023/RG/LP Dated 14.02.2023 has been
declared as Absolute/Final.

By Order
or

,\GAo$
n Beijh)

rH)
(Moham

Registrar Al ministration

No: ( Gb\\-\a ./RG/LP 10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Shah Omar Mustafa Veeri, Advocate

. ..... for information and necessary action.

/)
Registrar Aqministration

%\\.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: DPP @ aoC /RG/LP Dated .,3 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Tawoos Ahmad Wani
S/O Ab Rahim Wani
R/O Qasba Devsar, Dhobi Mohalla, Tehsil Devsar, District Kulgam

Vide Notification No. 718 of 2022/RG/LP Dated 30.05.2022 has been
declared as Absolute/Final.

By Order

r)'
(Mohammad Yasin Beigh)

Registrar Adkninistration

Dated_ DJ .10.2025 (PNo: bIjl4: -qB /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Tawoos Ahmad Wani, Advocate

. .. ... for information and necessary action.

i,gi,t„, Admi„ist„
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

Dated 9_3 .10.20253a09 o/ hr /RG/LP

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Altaf Hussain Shiekh
S/O Sonaullah Shiekh

R/O Yehama Lawoosa, Shiekh Nlohalla, Tehsil Qalambad, District Kupwara

Vide Notification No. 687of 2021/RG/LP Dated 19.07.2021 has been

declared as Absolute/Final.

By Order

/–)' eH
(Mohammad Yasin Beigh)

Registrar Aqministration

No: G>j4Llq - fS– /RG/LP Dated_ 93 .10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Altaf Hussain Shiekh, Advocate

. .. ... for information and necessary action.

r)'
Registrar Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: bbq O o /mf /RG/LP Dated ;B .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Masrat Maqbool
D/O Mohammad Maqbool Mir
R/O Mir Mohalla Achagoza Bamno, Tehsil Rajpora, District Pulwama

Vide Notification No.1981 of 2025/R(J/LP Dated 17.06.2025 has been
declared as Absolute/Final.

By Order

'_.v4M'
Registrar AAministration

a3 .10.2025 ka

1

(Mohammad Yasin Beigh)

No: Gtt£b-Gb /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Pulwama
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Masrat Maqbool, Advocate

. . .... for information and necessary action.

r)'
Registrar Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 33?/ # >or /RG/LP D,t,d 93 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Ahsaan Gull Shah

S/O Ghulam Mohammad Shah

R/O Shah Mohalla, Tehsil Khansahib, District Budgam

Vide Notification No. 26 of 2023/RG/LP Dated 10.02.2023 has been
declared as Absolute/Final.

By Order

..o. v”
Registrar Administration

I

(Mohammad Yasin Beigh)

No: Gl 163-69 /RG/LP Dated a3 .10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Ahsaan Gull Shah, Advocate

. ..... for information and necessary action.

/a
Registrar Administration

(
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88 + + +

NOTIFICATION

No: 39?1 ?’ hF /RG/LP Dated ;J .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Asma Rashid
D/O Abdul Rashid Mana
R/O Patushay, Tehsil & District Bandipora

Vide Notification No. 1858 of 2023/RG/LP Dated 08.09.2023 has been
declared as Absolute/Final.

By Order

... L /%;”
Registrar Administration

1

(Mohammad Yasin Beigh)

No: G??:b - it /RG/LP Dated :B .10.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Asma Rashid, Advocate

. .. ... for information and necessary action.
)

r)'
Registrar Administration

&
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: Hq/RG/LP Dated a.10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Aifreena Ahad
D/O Ab Ahad Rather
R/O By-Pass Road, Allan, Tehsil Wakura, District Ganderbal

Vide Notification No. 345 Dated 02.12.2020 has been declared as

Absolute/Final .

By Order

(Mohammad Yasin Beigh)
/-)

Registrar Adlninistration

No; GIjt II. 83 /RGyLP Dated a3 .10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, (,anderbal
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, (,anderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Aifreena Aha(1, Advocate

. ..... for information and necessary action .
I

r)'
Registrar Administration

'd
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 32qe V x'g /RG/LP Dated U .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Azad Hussain Bhat
S/O Abdul Majied Bhat
R/O Adigam, Gur Mohalla, Tehsil Kokernag, District Anantnag.

Vide Notification No. 994 of 2023/RG/LP Dated 31.05.2023 has been
declared as Absolute/Final.

By Order

/O . \./r r\:
(Mohammad Yasin Beigh)

Registrar Adur inistration

93 .10.2025 \UNo: allaY –gO /RG/LP Dated

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Azad Hussain Bhat, Advocate

. .. ... for information and necessary action.

aministration
gH
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No:WeE/RG/LP DatedE.10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Farhana Nazir
D/O Nazir Ahmad Ganayee
R/O Trajibal, Tehsil Charar-i-Sharief, District Budgam

Vide Notification No. 2031 of 2025/RG/LP Dated 17.06.2025 has been
declared as Absolute/Final.

By Order

r,. \ /’-'

Registrar Allministration

Dated&.IO.2025 L

q

(Mohamrmd Yasin Beigh)

No: 6?11/ - I} _/RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Farhana Nazir, Advocate

. .. ... for information and necessary action.

CAr_ T;lkTs’
strar ;mninistration

rb
Reg
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 3.A 6 qP»% /RG/LP Dated D3 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of: /
Mr. Sheikh Mohammad Faisal
S/O Sheikh Ghulam Mohammad
R/O Chotipora, Tehsil Handwara, District Kupwara

Vide Notification No. 936 of 2024/RG/LP Dated 31.05.2024 has been

declared as Absolute/Final.

By Order

n n E U q)b111SIIIp

(iEiam Ii;i Yasin Beigh)
Registrar Administration

t

\

No: GllqB - by _/RG/LP Dated 93 .10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Sheikh Mohammad Faisal, Advocate

. ..... for information and necessary action.

_,. \ /'qd
b

Registrar Administration

1
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # 8

NOTIFICATION

No: 3)a7 "/),M- IRGILP DatedJ.10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Shaira Reyaz
D/O Reyaz Ahmad Khan
R/O Athwajan, Tehsil Panthachowk, District Srinagar..

Vide Notification No. 2011 of 2025/RG/LP Dated 17.06.2025 has been

declared as Absolute/Final.

By Order

',. ''
Registrar Administration

JR in 9n9s &

$

(Mohammad Yasin Beigh)

No: 6'? >o g - Il /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Shaira Reyaz, Advocate

. ..... for information and necessary action.

f)'
Registrar Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: 3>?d { hK /RG/LP Dated 23 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Basira
D/O Mohammad Sharief
R/O Kani Kadal Chotta Bazar, Tehsil Srinagar South, District Srinagar

Vide Notification No. 1560 of 2025/RG/LP Dated 16.05.2025 has been

declared as Absolute/Final.

By Order

_,. @ TrIM
(Mohammad Yasin Beigh)

Registrar Administration

][) a (e 1[f ) 2) # # 0 B 2 0 2 5 &No: G?>II - IQ /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Basira, Advocate

. .....for information and necessary action.
9

rD ' \ / 'f IS
Registrar Administration

©
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)# # # # 8

NOTIFICATION

No: 34# 4 %pf /RG/LP Dated 93 .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Muzamil Hafeez
D/O Mohammad Hafeez Bakshi
R/o Baran Pather, Batamaloo near Police Control Room, Tehsil & District
Srinagar

Vide Notification No. 997 of 2024/RG/LP Dated 31.05.2024 has been

declared as Absolute/Final.

By Order

(MohamifTal Yasin Beigh)
Registrar Administration

(a.10.2025 L"/

t

rl. \ /,"'%””'

N„ GIHq - >f /RG/LP Dated 23

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Muzamil Hafeez, Advocate

. ..... for information and necessary action.
9

ri- \ / /\S
Registrar Administration

&
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 33DOO $H X/ /RG/LP Dated ;B .10.2025

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Fozia Farooq
D/O Qazi Umar Farooq
R/O Qasba Lar, Tehsil Laar, District Ganderbal

Vide Notification No. 1041 of 2023/RG/LP Dated 01.06.2025 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)
Registrar Administration

I

,-. \ /q"r

No: 67:b>6 - :bP /RG/LP Dated ;g .10.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Ganderbal
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Fozia Farooq, Advocate

. .. .. .for information and necessary action.

G.:.„.,,
©
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: .83o} 4>49£ /RG/LP Dated:gh 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Fraz Saquib
S/O Shri Abdul Hafiz Khan
R/O Harni, Tehsil Mendhar, District Poonch

vide Notification No. 970 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

/;gaaC 39
irpg:i(Moharrinad Yas gh

'WJ"'~"'"';'"*:q
Dated:Vt 10.2025

By Order

No: fy }}Bb) 46\ T
Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association. Poonch
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Fraz Saquib, Advocate

. .. ... for information and necessary action .

W„'„'„'& t'”:''
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

/RG/LP
Datedp4 ' 10'2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Harpreet Singh
S/O Shri Charanjeet Singh
R/O F 467, Sector-2, Nanak Nagar, Tehsil Bahu, District Jammu.

vide Notification No. 975 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final

By Order

(Mohammad Yasin leigh)

";'F'"''"'"';'"'F"][) a t e I=f : 2 {# f 0 B 2 0 2 ; J hEr6 IP',D –'\ b
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Harpreet Singh, Advocate

. .. ... for information and necessary action.

:r_dminIt 1
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: aS caM,._/RG/LP Dated9# 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Himani Sasan
D/O Shri Kewal Krishan
R/O Village Dalogra, Tehsil & District Rajouri

vide Notification No. 976 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order 1

C} + (Tl1:1FC) N1CIiF RI=11111n

(Mohammad Yasin Beigh)

“=E,'"'"""'"';'"'Z'
Datedp q. 10.2025alohI= .S- Q) RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Himani Sasan, Advocate

. .. ... for information and necessary action.

y'a

"e;'"'"'"'"';'"''£
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No, S3oy gb,}s' /RG/LP D,t,d,Jq. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Karmjeet Singh
S/O Shri Rattan Singh
R/O Village Karyan, Tehsil Bhalla, District Doda

vide Notification No. 979 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order q

&no
(a,i„,m„i„ Bligh)
RL eI ! ,trar Administrati

Dated: U+ 10.20254? 2.gyM
Copy forwarded to the: -

1

2
3.

4
5.

6

7

Principal District and Sessions Judge, Bhaderwah
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Doda
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Karmjeet Singh, Advocate

. . .... for information and necessary action.

ICF:P

istrkr mlinistr} n

[
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 3368-g ) b}sd /RG/LP DatedD9. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Luxmi Ahuja
D/O Shri Baldev Raj Ahuja
R/O JMC 763, Lane No.3 near Metador Stand Bhagwati Nagar, Tehsil &
District Jammu

vide Notification No. 981 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order
aNf

(ah a m m a d Y a s n
"=C"'"'"'"';'""T

Dated:2 } 10.2025N,: CIa el- CI RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Luxmi Abuja, Advocate

. ..... for information and necessary action.

Mn/
'a:rar Adminis'11t I
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: SS of,# 2,>\' /RG/LP Dated29. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mandeep
S/O Shri Munshi Ram

R/O Village Dalsar Challar, Tehsil Ramnagar, District Udhampur

vide Notification No 983 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order
I

f)'
(Mohammad Yasin Beigh)
Regjstrar Administratipn

][) a (e d+ 7 0 B 2 0 2fN„ &UknRG/LP
Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge Udhampur
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Udhampur
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mandeep, Advocate

. . .... for information and necessary action.

\ ,k

"y=“''*"":":='"F
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 3:3 Ql '/ 20b'bf /RG/LP Dated:29.10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Munish Khosla
S/O Shri Amit Khosla
R/O H.No.75, Sector IA, Sharika Vihar,
near JP School Lower Roop Nagar, Tehsil & District Jammu

vide Notification No 1015 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final

By Order q

BtW'
(Mohammad Yasin Beigh)

D,f.M If==H'"'"';'"“}No: b2 3G QJ ==RG/LP
Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Munish Khosla, Advocate

. .. ... for information and necessary action.

q'"'"'"'"'#'i"
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

?,?,oR - d} >.b-T /RG/LP Dated:29. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohd Wasid
S/O Shri Mohd Naseem
R/O Nar Samuti, Ward No.1, Tehsil Mendhar, District Poonch

vide Notification No. 1300 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final.

By Order A

a e I!!I n1e!111p

(Mohammad Yasin Beigh)

Regihstrar Administrat+n

Dated J). 10.2025N„ 6}2 gb- 88 - RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Poonch
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mob(I Wasid, Advocate

. ..... for information and necessary action.

R ltrar Administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 3?> oR q/z.L( /RG/LP Dated:99. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Himanshi Verma
D/O Shri Naresh Kumar
R/O Gagore Vijaypur near
District Jammu

Middle School, Jammoria, Tehsil Vijaypur,

vide Notification No. 1292 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final.

By Order
OgG'utfn . \ / Fr/l' '

(Mohamhad Yasin -Beigh)

D,f.dJ, If::P"'"'"';'"TN„ 6190q-qs'- RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Himanshi Verma, Advocate

. .. ... for information and necessary action.

“f“"'”"""*"“F
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

gS\ n dr,,_f /RG/LP Dated:29.10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Iqram Hussain Choudhary
S/O Shri Mohammed Sadiq
R/O Katarmal, Bloc; Panjgrain, Tehsil Manjakote, District Rajouri

vide Notification No. 1293 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)
Registrar Administratipn

][) a ( e 1Cf :1:1FI? } # 0 B 2 0 2 5 11 2N„ 6}a q6- /o2 ' RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Iqram Hussain Choudhary, Advocate

. ..... for information and necessary action . ,

Regjstra;-idminis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 33// gaGA ( /RG/LP DatedP9. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Umair Javeed Mir
S/O Shri Mohd. Javeed Mir
R/O Ward No.7, Sorh, Tehsil Mahore, District Reasi

vide Notification No. 2070 of 2023/RG/LP dated 13.09.2023 has been

declared as Absolute/Final

By Order 1 s

..-,. ';#'”
(Mohammad Yasin'Beigh)
Registrar Administratio#;”"“"'"';'""7

Dated:2# 10.2025No: d7 SoS- q RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Reasi
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Reasi
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Umair Javeed Mir, Advocate

. ..... for information and necessary action.

Regjstr;T-'nminis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 3312@#/],ps / /RG/LP Dated 99.10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Komal Prabhakar
D/O Shri Vipan Prabhakar
R/O House No.155, Extension 2A, Trikuta Nagar, Tehsil & District Jammu.

vide Notification No. 2740 of 2023/RG/LP dated 26.12.2023 has been

declared as Absolute/Final

By Order

7hammad Yasin6eigh)
11L e1 1 ’ar Adm

10.2025£l 'bIo - /4 RG/LP Dated a .
Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Komal Prabhakar, Advocate

. ..... for information and necessary action.

a3
rar Adminigra n

f)'
Regist

b
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: QB 13 a/ JD/sf /RG/LP Dated:,,2U 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Madhur Muskaan
D/O Shri Hawinder Singh
nO H.No. 70-A Sunder Nagar, Camp Road, Talab Tillo, Tehsil & District
Jammu

vide Notification No. 2752 of 2023/RG/LP dated 26.12.2023 has been

declared as Absolute/Final.

By Order q

~'

(Mohammad Yasin Beigh)
Registrar Administratio#

='§'"'"""'"';=""'Z
C'+3 Ij- PS

Copy forwarded to the: -

Dated+q. 10.2025

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Madhur IVIuskaan, Advocate

. .. .. .for information and necessary action.

f
rD'
Regist

t/
ar AdministrGtbn
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 33\\1 cd ,2D 2 s- /RG/LP Dated:29. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Uday Wazir
S/O Shri Raman Wazir,
R/O Wazir House near Church, Sainik School Road, Dhok Waziran, Kandoli,
Nagrota, District Jammu

vide Notification No. 2776 of 2023/RG/LP dated 26.12.2023 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)

"'P'"""'"';“’“'&
Dated:2% 10.2025No: Z 7329- So RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Uday Wazir, Advocate

. ..... for information and necessary action

gO
,0

istra;'-Kdministra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 33 1 f d_ 2D2s' /RG/LP Dated:2y. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:
}

Mr. Mikhil Padha

S/O Shri Sanjay Kumar
R/O Ward No.3, Nangal Road, Kun-Drorian, Tehsil Katra, District Reasi.

vide Notification No. 46 of 2024/RG/LP dated 19.02.2024 has been

declared as Absolute/Final

By Order S

... '
(Mohammad Yasin Beigh)

“.f;'"'"""'"';'”“'(
No: a}BaZ_RG/LP
Copy forwarded to the: -

Dated9q . lo.2025

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Reasi.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Reasi.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mikhil Padha, Advocate

. .. ... for information and necessary action .

fr\8P;iP
Administra

fn)
Registrar
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: a>3 IL ed ,,>',’ /RG/LP Dated:29. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Malka Tabbasum
D/O Shri Mohd Shabir
R/O Village Kalaban, Tehsil Mendhar, District Poonch

vide Notification No. 48 of 2024/RG/LP dated 19.02.2024 has been

declared as Absolute/Final

By Order \

f

(Mohammad Yasin Beigh)

"'U“"""'"';''’“'}
No: 6} a>}A - qq RG/LP Dated:2 q. 10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Poonch
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Malka Tabbasum, Advocate

. . .... for information and necessary action. vC #\a
f-)
Registjar Administrati
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 331 7 hZ (%) g, IRGILP DatedD#. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Bindu Devi

D/O Shri Rashpal Singh
R/O Khori Sangar, Ransoo Tehsil Pouni, District Reasi.

vide Notification No. 967 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)

“W"’"""'"';'"“/
Dated9{. 10.2025No: £ZIRG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Reasi
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Reasi
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Bindu Devi, Advocate

. .. ... for information and necessary action.

f
P-

strar Administra



18

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 3UJ /RG/LP Dated 9+. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Pranav Sharma

S/O Shri Sanjeev Sharma
R/O H.No.2, W.No.3, Lakhanpur, Tehsil & District Kathua

vide Notification No 62 of 2024/RG/LP dated 20.02.2024 has been

declared as Absolute/Final.

By Order
\O +0

(M/ohammad Yasin BTgh)

“W”"'"'"';'”'';
6} ?, S, A–£6y RG/LP D,f,@. #o.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kathua
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Pranav Sharma, Advocate

. ..... for information and necessary action.

To-
trar AdminisTrati
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 33/qd gag& > /RG/LP Dated Jg. IO.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Gunveen Kour
D/O Shri Manjeet Singh
R/O Camp Gole Gujral, Talab Tillo, Mohalla Sach KhaIId, Tehsil & District
Jammu.

vide Notification No. 973 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final

By Order

ihamA-ad Yasin Keigh)
Regi: Administra

No: 67366 - 66 RG/LP Da„, Jq„.„„
Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Gunveen Kour, Advocate

. .. ... for information and necessary action.

A
\a

f)'
tra';"::\dministra n
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: /RG/LP Dated Jg. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sibgat Saleem
S/O Shri Mohd Saleem Magray
R/O Village Ashar, Banihal Tehsil Banihal District Ramban

vide Notification No 1944 of 2023/RG/LP dated 11.09.2023 has been

declared as Absolute/Final.

By Order
a +,y-/a'

(Mohammad Yasin Beigh)

N f 0: b3&I=L2LR G / L P D at e W h 1 0 B 2 0 2 :1 k
Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Ramban
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ramban
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sibgat Saleem, Advocate

. ..... for information and necessary action. ,
.FP

aC rEf;\a
Registrar Administrati
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 33 ) RG/LP DatedPf . 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Pooja Devi
D/O Shri Jankar Singh
R/O Village Barota Camp Tehsil Ramgarh District Samba

vide Notification No. 1968 of 2023/RG/LP dated 12.09.2023 has been

declared as Absolute/Final.

By Order
i\f

( G I a m m a d Y a s

"'='W’'"""'"';'"“X
Dated Jq lo.2025N, I e>+ B]q = 6)6,RGILP

Copy forwarded to the: -

1

2

3.

4

5.

6.

7.

Principal District and Sessions Judge, Samba
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Samba
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Pooja Devi, Advocate

. .. ...for information and necessary action.

.\O
fp7
Registrar Administry"t/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N,: 3......_/RG/LP Dat,d:it. IO.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Arun Kumar Rao

S/O Shri Jernail Singh Rao
R/O House No. 45 Joura Kalan (Village) Tehsil Kahara District Doda

vide Notification No. 1836 of 2023/RG/LP dated 06.09.2023 has been

declared as Absolute/Final

By Order

:hammad Yasin Beigh)
Registrar Adminis

No: 613G\ nOt RG/LP D,t,daI. f 0.2025

Copy forwarded to the: -

1

2.

4

5.

6.

7

Principal District and Sessions Judge, Bhaderwah
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Doda
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Arun Kumar Rao, Advocate

. .....for information and necessary action.

+

,0

KB"'"'"'"';''h}
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ /RG/LP D,t,d:2q . 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sunil Sharma
S/O Shri lsher Dass
R/O Ward No.3, Salal Kotli, Tehsil & District Reasi

vide Notification No. 1171 of 2023/RG/LP dated 03.06.2023 has been

declared as Absolute/Final.

By Order

bhammad Yasin Keigh)
Regist rar Administrati

tD/

N,; 6' f:Baa - qq RG/LP D,t,d,Iq. 10.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Reasi
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Reasi
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sunil Sharma, Advocate

. .. ... for information and necessary action.

;;'jaf
Registrar Admini Ira

b
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HIGH ('OURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No, Z=>D\ 6\)bbC /RG/LP D,ted,a. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Ravi Kumar Damathia
S/O Shri Subash C:hander
IUO H.No.1,Ward No.1, Village Ramgarh, Tehsil Ramgarh, District Samba

vide Notification No. 1150 of 2023/RG/LP dated 03.06.2023 has been

declared as Absolute/Final.

By Order
+b

.Vr)
(Mohammad Yasin Beigh)
Registrar Administration

-b F
Dated:A . 10.2025No: Gl BRC -\\\) , RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Samba
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Samba
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ravi Kumar Damathia, Advocate

. .. ... for information and necessary action.

f)
Registrar Administ

qU
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \SIX q\ ba /RG/LP Dated:a. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sanjay Sharma
S/O Shri Hans Raj Sharma
R/O H.No. E.P.925, Jullaka Mohalla, Tehsil & District Jammu

vide Notification No. 316 of 2023/RG/LP dated 14.02.2023 has been

declared as Absolute/Final.

By Order

(Mohamm iii Yasin Eal)

"'=P'"""'"';''’'T
Dated:Ll . 10.2025No: Isnt+\X- \\ RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sanjay Sharma, Advocate

. .. ... for information and necessary action. pd
if

+ \ I)f
/A)

Registrar Admini
\/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 32»C & AGES _/RG/LP Dated:Ll. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Khushboo
D/O Shri Sanjeev Kumar
R/O W.No.2 near Society Well, Tehsil & District Kathua

vide Notification No. 155 of 2023/RG/LP dated 13.02.2023 has been

declared as Absolute/Final

By Order

(Mohammad Yasin Beigh)
Registrar Administratipn

=P'"“""";"’"Z
Datedq. 10.2025N,; Csa\+\\- \& RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Kathua
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association. Kathua

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Khushboo, Advocate

. .. ... for information and necessary action.

r\C)
rar Adminiar: n

fa'
Regist

[
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

\\in b\ >\A /RG/LP Dated::A. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Nazakat Ayoub Mantras
S/O Shri Ayoub Khan
R/O Sagrawat, Tehsil Darhal, District Rajouri

vide Notification No. 634 of 2022/RG/LP dated 27.05.2022 has been
declared as Absolute/Final.

By Order

r)
(MohamEad Yasin leigh)
Registrar Administratipn

D a ( e d :n B 7 0 a 2 O 2 :/No: hLbX RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Nazakat Ayoub Manhas, Advocate

. .. ... for information and necessary action.

iI ’ar Xlministra7iDn
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \\:A b\ >bA _/RG/LP Dated>] . 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Snehal Arora
S/O Shri Rajinder Arora
R/O H No.177 Sector 5, Trikuta Nagar, Tehsil & District Jammu

vide Notification No. 646 of 2021/RG/LP dated 05.07.2021 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)
Reglstjar Administratiqn

No: Gig>q.BS RG/LP
Copy forwarded to the: -

Dated:D} 10.2025

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Snehal Arora, Advocate

. .. ... for information and necessary action.

Regjstra; Adm
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Acts 1961)

+ + +

NOTIFICATION

)\\9J'\ b\ >bA /RG/LP Dated:4. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Prannoy Parmar
S/O Shri Sunil Kotwal
RyO F/54, Lane No.2, Karan Nagar, Tehsil & District Jammu

vide Notification No. 1503 dated 28.02.2018 has been declared as

Absolute/Final.

By Order
(;bd

hammalKasin Kgh)
Registrar Administrat bn

D a t e d :1D H 1 0 B 2 0 :rGq\\\-\\l RG/LP

Copy forwarded to the: -

1

2
3.

4
5

\

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Prannoy Parmar, Advocate

. .. ... for information and necessary action.

.\U

Regjstrar Administra
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HIGH COURT OF JAMMU & IQ\SHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: BR3b b\ )bA /RG/LP Dated:1l. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Ankita Malhotra
D/O Shri Gopal Chand Malhotra
R/O Near Govt. I.T.I College, Sumb Parel, Tehsil & Distrtict Samba

vide Notification No. 1827 of 2022/RG/LP dated 11.02.2022 has been

declared as Absolute/Final.

By Order

Registrar Administratif n

No: c)=\\'SI, - Sex RG/LP D,t,d:A 10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Samba
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Samba
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Ankita Malhotra, Advocate

. .. ... for information and necessary action.

if\e-
ar AdministrpaTh)n

r->'
Registr

\/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: BBB\ 6\ >bY; /RG/LP Dated,n. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sushil Kumar
S/O Shri Raj Singh
R/O Village Bhagpur, Town Jaganoo, Tehsil & District Udhampur

vide Notification No. 1656 dated 12.03.2020 has been declared as

Absolute/Final

By Order

(Moham;lad Yasin Beigh)
Registrar Administra

No:GR\As\.SN RG/LP D,t,d,I\ 10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Udhampur
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Udhampur
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sushil Kumar, Advocate

. .. ... for information and necessary action.
,pAHErae

yr)

"e"’~-"'Z
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 3 LB:Lb\ gba /RG/LP Dated:}h. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr Arundeep Singh Kotral
S/O Shri Sudershan Singh
R/O Basnote, Tehsil Moungri, District Udhampur

vide Notification No. 1258 of 2021/RG dated 16.11.2021 has been declared

as Absolute/Final.

By Order

(Mohamm-ad Yasin Beigh)
istrar Administra

No:ki\\Sq- CC RG/LP D,t,d,Lb. 10.2025

Copy forwarded to the:

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Udhampur
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Udhampur
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr Arundeep Singh Kotral, Advocate

. .. ...for information and necessary action.

4:\C),>
ar Administ-rati

r-)-
Registr

b
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N,: BB>& '\ >\a /RG/LP D,t,d,R. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Kaneez Fatima
D/O Shri Mohd Rahim
R/O Village Shaker Chiktan, Tehsil Chiktan, District Kargil

vide Notification No. 1295 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final

By Order
-\D/a

(Mohammad Yasin Beigh)
RegisJrar Administrat/

No: C3\t cl_nI RG/LP D,t,d;)1. 10.202;
Copy forwarded to the: -

1

2

3.

4
5

6.

7

Principal District and Sessions Judge, Kargil
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Kargil
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Kaneez Fatima, Advocate

. .. ... for information and necessary action.

M\/#7'
Registrar Administrajion
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

B?>\X 6\ $$$ /RG/LP Dated:i\ 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Rahul Kumar
S/O Shri Bishan Dass

R/o Village Kambal Danga, Tehsil & District Udhampur

vide Notification No. 1248 of 2024/RG/LP dated 24.07.2024 has been

declared as Absolute/Final

By Order

(Mohamlbd Yasin high)

Regis Ira} Administratjon

Dated:)). f 0.2025 /No: LiNn S.,QX RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Udhampur
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Udhampur
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Rahul Kumar, Advocate

. .....for information and necessary action.
I

hIP

:KLfr)'
Registra'

b
Administration

}'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

\=>BS 6\ }\?S /RG/LP DatedfLH. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Alankrit Sharma
S/O Shri Rakesh Sharma
R/O 41/7, Channi Himmat, Tehsil Bahu, District Jammu

vide Notification No. 1197 of 2024/RG/LP dated 23.07.2024 has been

declared as Absolute/Final.

By Order
r\ O -Mf)

(Mohammad Yas igh)
Registrar Administration

&
No: LRG/LP Dated:a. 10.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Alankrit Sharma, Advocate

. .. ... for information and necessary action.

b:\a,y
dministraiion
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HIGH (-'OURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \\Be q hLS /RG/LP Dated:N. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Akhil DK Singh
S/O Shri Devinder Singh Jasrotia
R/O Ward No.16, Lane No.3, Sarasvati Vihar, Upper Shiv Nagar, Tehsil &
District Kathua

vide Notification No. 1206 of 2024/RG/LP dated 23.07.2024 has been

declared as Absolute/Final

By Order
Ko)

(Mohammad Yasin Beigh)
Registrar Administrati9nu"'"'"”"’'F

DatedPh. 10.2025 NNo: tba\\%.qR RG/LP

Copy forwarded to the:

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kathua
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Akhil DK Singh, Advocate

. .. ...for information and necessary action.

ro-

mV„G==#
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \in 6\ ba /RG/LP DatedPl. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Ansari Maraj Alam
D/O Shri Ansari Jawed Alam

R/O House No.220, Tilwanpura, Asher, Tehsil Banihal, District Ramban

vide Notification No. 1210 of 2024/RG/LP dated 23.07.2024 has been

declared as Absolute/Final.

By Order
.\ C) =

(Mohamr;;i Yasin Bqigh)
Registrar Administra

'k
No: Li\\qq Bsb& RG/LP Datednl . 10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Ramban
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Ramban
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Ansari Maraj Alam, Advocate

. . .... for information and necessary action.
e

/)'
Registrar Administratiopr’'"""'""=""Z
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

:RBi>a c=\ >ba /RG/LP Dated::A. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Bhawani Sharma
D/O Shri Shanti Saroop
R/O Village Chadwal, Tehsil Hira Nagar, District Kathua

vide Notification No. 1216 of 2024/RG/LP dated 23.07.2024 has been

declared as Absolute/Final.

By Order
I18

(IagIiamr;ad Yasin BeigE)

Regisjrap\dministrat

A1 0 ; LB&B FI? IC:111i / L P JC) a t e d : 11111111bfOR 2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kathua
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms Bhawani Sharma, Advocate

. . . . ..for information and necessary action.

str; ';ninistrat
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: B BBq B\ )ba /RG/LP Dated: in 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr Deerez Khajuria
S/O Shri Som Raj
R/o Marhote Bera, Tata Pani, Tehsil Kalakote, District Rajouri

vide Notification No.1218 of 2024/RG/LP dated 23.07.2024 has been

declared as Absolute/Final.

By Order
.'..
(Mohammad Yasin Beigh)

Registrar Administratk)n

Lns\\r u\ Dated:tH
Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr Deerez Khajuria, Advocate

. ..... for information and necessary action.

: 0 ; qaSIIr

"ininistrstr:
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ Rt\\ b\ }\IS /RG/LP D,t,d,Ll. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Dinesh Gupta
S/O Shri Manohar Lal
R/O H.No.1, Lane No.3, 1ndira Colony, Janipur, Tehsil & District Jammu

vide Notification No. 1222 of 2024/RG/LP dated 23.07.2024 has been

declared as Absolute/Final.

By Order
P

+

(Mohammad Yasin Beigh)
Registrar Administra

N„ tibEt-En RG/LP D,t,dLl . 10.2025
Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Dinesh Gupta, Advocate

. . . .. . for information and necessary action.

CfI
/0

'arYdministratiRe
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \\\\ b\ }bLS /RG/LP D,t,d: LYlo.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Geetaanjali
D/O Shri Nasib Singh
R/O Village Shahpur, Tehsil Koteranka, District Rajouri

vide Notification No.1289 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final.

By Order P

gjtiMza
(Mohammad Yasin Beigh)

'"g';W' Ad"i"';''*'f"
No: Gn S 36-R3 RG/LP „,.d..a. ,o.„„
Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Geetaanjali, Advocate

. .. ... for information and necessary action.

\a
strar'-Kaminis1 on
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: B,\\\b ~\ AL( /RG/LP Dated: Lq 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr Mubasher Hussain Mantras
S/O Shri Mohd Amin Manhas
R/O Gool Gundi, Tehsil Gool, Mohalla Behamdasa, District Ramban

vide Notification No.1301 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final.

By Order

(1FIIIIIIp114? i h a=&;£ q1yIIrE!!IIIIb

RegistrarAdministratiqn

N, J kls3Q-\\c RG/LP Dat,d:A . 10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Ramban
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ramban
(,PC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr Mubasher Hussain Mantras, Advocate

. . . . ..for information and necessary action.

I

... ,Bf;'
"i7"'"'"''';'""'g
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \T\B 6\ >bEg /RG/LP Dated:>\ 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Mariyam Musserat
D/O Shri Mohd Qazam
R/O Village Topa Dodaj, Tehsil Darhal, District Rajouri

vide Notification No. 1302 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin Keigh)

.,„.„=::P“"-"'’}No: Gb IS\At-S3 RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Mariyam Musserat, Advocate

. .. ...for information and necessary action.

-;lministr: n
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

\\\\\\ R\ )bbS /RG/LP Dated:>1. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Sajda Batool
D/O Shri Amir Hussain Shah

R/O Village Surhoti, Tehsil Mendhar, District Poonch

vide Notification No. 1044 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order

( G:h a : k=: 6 +A)bI&!IIIII!111h

==:'P"'"''';'"X"Dated:X\ 10.2025 fRG/LPNo La SgI- G \
Copy forwarded to the: -

1

2
3.

4
5.

6.

7

President, District Court Bar Association, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Poonch
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Sajda Batool, Advocate

. .....for information and necessary action.

notan
Registr/ar Administr! n
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \\\\$ 6\ asK /RG/LP Dated:>\ 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Shivani Devi
D/O Shri Balkar Chand

R/O Village Kalyana, Tehsil R.S. Pura, District Jammu

vide Notification No. 1045 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order

+Pj'

(Mohamrri ieigl)
Registrar Administra yon

tk
10.2025N,; kl SC:L- Gq RG/LP D,t,dI\ .

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Shivani Devi, Advocate

. .. ... for information and necessary action.

all
istrh:Mninistratiii
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \T\R \\ >bIg /RG/LP Dated::U. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Shiva Ji Rathore
S/O Shri Ranjeet Rathore
R/O Village Loiedhar, Dhar, Tehsil Mugalmaidan, District Kishtwar

vide Notification No 1046 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final

By Order

(Mohamh in #eigh)
Regist rar Administra"rL/

No: knSn\s nn RG/LP D,t,d:II. IO.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kishtwar
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association. Kishtwar
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Shiva Ji Rathore, Advocate

. ..... for information and necessary action.

ltgist rar ministrd
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \3\\R &\ AsK _/RG/LP Dated:Ll. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Tahir Hussain

S/O Shri Mohd Ayoub Dar
R/O Village Seel, Tehsil & District Doda

vide Notification No. 1049 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final

By Order q

reP'“
Beigh)

„„„*===''T"'"":"“:F

d

($1ohamr;m Yasin

No: (]q3&- R: RG/LP

Copy forwarded to the:
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Bhaderwah
Secretary, Bar Council of India, New Delhi
Managerl Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Doda
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Tahir Hussain, Advocate

. ..... for information and necessary action.

Regist rar Aaministra
[
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \\\R G\ $\A /RG/LP D,t,d,a. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Waqar Hussain Shah
S/O Shri Mohd Alyas Shah
R/O Raj Nagar, Budhal, Tehsil Koternaka, District Rajouri.

vide Notification No. 1056 of 2024/RG/LP dated 31.05.2024 has been
declared as Absolute/Final.

By Order q

,.. \_/""'
(Mohammad Yasin Beigh)
Registrar Administratipn

E;"""""';='-EDated:>b . 10.2025 UN.: GlsQk-u RG/LP

Copy forwarded to the: .

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Waqar Hussain Shah, Advocate

. .....for information and necessary action.

brPAr afr\o

"'"'"';'"'X"
r)
Registrar

tI/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \\\le\ $ ) sS /RG/LP Dated:A. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Aayush Malhotra
S/O Shri S.K Malhotra
R/O House No.75, Sector-6, Channi Himmat, Tehsil Bahu, District Jammu

vide Notification No. 1191 of 2024/RG/LP dated 23.07.2024 has been
declared as Absolute/Final

By Order

r-)'
(Mohammad Yasin Beigh)
Registrar Administratjon

][) a ( e d : n p f O n 2 0 2 5 1n1/ JIIIIINo: LiSe\hp (b\ RG/LP

Copy forwarded to the: -

1

4
5.

4
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Aayush Malhotra, Advocate

. .. . . .for information and necessary action.

'ar ';iii
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \X% b\ ALS /RG/LP Dated:A. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Anjali Sharma
D/O Shri Anil Kumar
R/O House No.103, Sector-4, Trikuta Nagar, Tehsil Bahu, District Jammu

vide Notification No. 1193 of 2024/RG/LP dated 23.07.2024 has been

declared as Absolute/Final.

By Order U)
VuBgat

3ryfeel
(Mohammad Yasin Beigh)

ministraRegistrar Ad
\/

No.' kl bbL- b\ RG/LP Dated II 10.2025
Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Anjali Sharma, Advocate

. ..... for information and necessary action.

de .\O'6}
tI?g M"';'"“$

istraT
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

X38\ ~\ >bA _/RG/LP Dated:II. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Anukul Nagyal
S/o Shri Ann Kumar
R/o Village Chowki Handan, P.O Chowki, Tehsil Nowshera, District Rajouri

vide Notification No. 2664 of 2024/RG/LP dated 24.10.2024 has been

declared as Absolute/Final

By Order
\

6\za
(Mohammad Yasin Beigh)
Registrar '"'"';'"'FNo: Gl Kh-\n RG/LP Dated: bb 10.2025 '

Copy forwarded to the:

1

2

3.

4

5.

6.

7.

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Anukul Nagyal, Advocate

. .. ... for information and necessary action.

hpA

i-)-’3:+
mi„m. Administrati

y
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: :BBS:Lb\ aba /RG/LP Dated: 29. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr Prashant Manhas

S/O Shri Ghar Singh
R/O Village Nandwal, Tehsil I(hour, District Jammu

vide Notification No. 1010 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final

By Order

(Mohah Yasin 6eigh)
Regisjrar/AdministrationP q

Dated:h. fO.2025 bNo: ki kt R- it RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr Prashant Manhas, Advocate

. . . ... for information and necessary action. vi
W- \04

'’'"'"""PfeB)
Regist

b
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: B’>S\ b\ A\bC /RG/LP Dated:Lb. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms Priya Sharma
D/O Kartar Nath Sharma

R/O Padanoo, Garhi, Udhampur, Tehsil & District Udhampur

vide Notification No. 1012 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final

By Order

:hanmYasin Beigh)
inistraRegistrar AdmV

No: k] k>G-, 33 RG/LP Dated:II. 10.2025
Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Udhampur
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Udhampur
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms Priya Sharma, Advocate

. .. ...for information and necessary action .

\8r-) ry
Registrar AdministratiTb
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: R\S\\ \\ aba /RG/LP Dated:n. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Raghav Sawhney
S/O Shri Ashutosh Sawhney
R/O H.No.343, Pacca Danga, Tehsil & District Jammu

vide Notification No. 1016 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order

'. “
(Mohammad Yasin Beigh)

D,t.d:q :=&A""-*"’$N„ k] bBq- ql RG/LP

Copy forwarded to the: -
1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Raghav Sawhney, Advocate

. ..... for information and necessary action.

Re: 'Ji--Idm
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: \\Sg by )ba /RG/LP Dated:'B+ 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Rush(la Choudhary
D/O Shri Gulam Hassan

R/O Lower Laxmi Nagar, Sarwal, Tehsil & District Jammu

vide Notification No 1017 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final

By Order

arllilla asin Beig
RegiS1 Administration

XNo.. Gi ( HI- qI RG/LP Dated:th fo.202J
Copy forwarded to the: -
1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Rushda Choudhary, Advocate

. . . ... for information and necessary action.

sIxel :\a
istraFidministration

t
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: BBsc b\ )bA /RG/LP Dated: by. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Puneet Singh Charak
S/o Shri Padam Singh Charak
nO H.No.57, W.No.7, Bassi Kalan, Tehsil Bari Brahmana, District Samba

vide Notification No. 243 of 2023/RG/LP dated 13.02.2023 has been

declared as Absolute/Final.

By Order
\

\Af)#8
Beigh)

„„.;A.===::U"'""“”}

( n i a 1[:[]1 1rIr1 ha
m; k..'...LRG/tp
Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Samba
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Samba
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Puneet Singh Charak, Advocate

. .. ... for information and necessary action.

If;\a
istra;%linistrai£)n
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HIGH COURT OF JAMMU & IQ\SHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

B) bSI ''\ >\t\ /RG/LP Dated:SH. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sumeet Singh
S/O Shri Uttam Singh
R/O H.No.52, Nlanhas Niwas, Doomi, Tehsil Bhalwal, District Jammu

vide Notification No. 1025 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order

/a'
(Mohammad Yasin till)
Registrar AdministratiQJr

][) a (e d : 2}} # 0 s 2 0 2 5 11 111 rNo: tbl bSQ- G: RG/LP

Copy forwarded to the: -

1

2

3.

4.
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sumeet Singh, Advocate

. .. ... for information and necessary action.

GeE
Registrar Adminis%a
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINA(JAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

\RSR \\ )ba /RG/LP Dated:n. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sajjad Ahmed Sheikh
S/O Shri Bashir Ahmed Sheikh
R/O Village Kunda, Tehsil Pogal Pristan, District Ramban

vide Notification No.1042 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order
MoB

(K;iiam A£Yas#Uh)

„„.,„==::&"""'"“FNo: h' \ kGh-nB RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Ramban
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association. Ramban
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sajjad Ahmed Sheikh, Advocate

. .. ... for information and necessary action.

:t:3
he: r Administra'#on

TI
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2>3>f? q Mif _/RG/LP Dated: al 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sourav Kumar Sharma
S/O Shri Koshal Kumar
R/O Kotedhara, Tehsil & District Rajouri

vide Notification No. 1043 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order
+\6

ohammad Yasin BGih)
Registrar Administrat

Dated: iV lO.2025No: _SHa - IC RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sourav Kumar Sharma, Advocate

. .. ... for information and necessary action.

;ninistr: n
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: o /RG/LP Dated: W. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Nazakit Shabir
S/O Shri Qazi Shabir Ahmed
R/O Behrote, Tehsil Thannamandi, District Rajouri

vide Notification No. 1005 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final

By Order

r&\D:\46
(N?ohammad Yasin Beigh)
Registrar Administratiqn

D a te d : N B 1 0 a 2 0 2 PNo: Ct;l36 - 33 RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Nazakit Shabir, Advocate

. .. ... for information and necessary action.

r) . \_/ 'q

“’C"'"'"'"';'""F



61

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: :3:bb) '7 A>f IRC:ILP Dated$1+. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohd Sharyar Gul
S/O Shri IVlohd Shaft

R/O Rajnagar Budhgal, Mohalla Naik, near Govt. Middle School Budhal,
Tehsil Koternanka, District Rajouri

vide Notification No 999 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final

By Order

GuM
asin Beigarnrna

Registrar Administra

N„ G?q 39 - h) RG/LP D,t,d,q. #o.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohd Sharyar GuI, Advocate

. .. ... for information and necessary action.

Registrar Xdministra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: /RG/LP Dated: # 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohd Imran
S/O Shri Gulzar Ahmed
R/O Upper Dalwah, Tehsiul Gool, District Ramban

vide Notification No. 998 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)
Registrar Administratipne;"-""-"F

Dated: JP 10.2025 1 -N„ b?? ?> – ?q RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Ramban
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President. District Court Bar Association, Ramban
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohd Imran, Advocate

. .. .. .for information and necessary action.

nf
strar ,i;lministr; :}t/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 3363 V’ ;, Jr _/RG/LP Dated:29. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Maneeha Shaheen
D/O Shri Nasrullah Khan
R/O Near State Bank of India, Mohalla Anderkot, Tehsil & District Rajouri

vide Notification No. 996 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final

By Order
foIIAu

(IGZhamriad Yasin Beigh)
Registrar Ad ministration

\/
&No: 6?7£o - f7 RG/LP D,t,d,a 70.2025

Copy forwarded to the:

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Maneeha Shaheen, Advocate

. .. ... for information and necessary action.

Kf
la;strar Admini==
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: RAh q hX /RG/LP Dated:Jy. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Manali Vaid
D/O Shri Anil Gupta
R/O W.No.10, Bishnah, Tehsil Bishnah, District Jammu Sr

vide Notification No. 993 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order

r,. +#’Hu
(Mohammad Yasin Beigh)

:T'F""'"';'"'}"
Dated:A . 10.2025 --’ XNo: 6?:7SB - df RG/LP

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Manali Vaid, Advocate

. ..... for information and necessary action.

T::If
It I 'ar Administraq
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: a _/RG/LP Dated:Jq. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Gagandeep Kour
D/O Shri Popinder Singh
R/O Monghama, Tehsil Tral, District Pulwama

vide Notification No. 52 of 2025/RG/LP dated 08.01.2025 has been

declared as Absolute/Final.

By Order

arnrna asin ieig
Regjstrar Administra n

U
10.2025No: €??£S - IB RG/LP Dated:

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Pulwama
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Pulwama
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Gagandeep Kour, Advocate

. .. ... for information and necessary action.
I

... L
“=D"'"""''*'"'%"
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 3364 ,,>If /RG/LP Dated: 9% 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohd Munawar Chowdhary
S/O Shri Mohd Sadeeq
R/O H.No 124, Gujjar Nagar Jammu, Tehsil & District, Jammu

vide Notification No. 985 of 2022/RG/LP dated 27.07.2022 has been

declared as Absolute/Final

By Order

(Mohammad Yasin Beigh)

:'’;P"""'"';'"y "
Dated:iV . 10.2025 FNo: G???q - 81 RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohd Munawar Chowdhary, Advocate

. .. ...for information and necessary action.

.\\-
istr;i A7Glini
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 3%7 V)or /RG/LP Dated:Jq. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Manik Pratap Singh
S/O Shri Joginder Singh
R/O W.No.4, Border Road Mawa, Tehsil Rajpura, District Samba

vide Notification No. 60 of 2024/RG/LP dated 20.02.2024 has been
declared as Absolute/Final.

By Order \

n . L./a u\fJ
(Mohammad Yasin Beigh)

.„.*.=::P“"-'""VNo: G??§> -89 RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Samba
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Samba
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Manik Pratap Singh, Advocate

. .. ... for information and necessary action.

\O
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 3340 Pf )aX _/RG/LP Dated:l9. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Vaishali Singh
D/O Shri Sukhbir Singh
R/O Village Suchani, Tehsil Vijaypur, District Samba

JP

vide Notification No. 1317 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final.

By Order q

a. L /qc\aV
(Mohammad Yasin Beigh)

:TP"""'"';'"'X
Dated:Vl . 10.2025 '~., G??no - q+ RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Samba
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Samba
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Vaishali Singh, Advocate

. ..... for information and necessary action.

str iF ,dminisTra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 3369 b+ )oU’ _/RG/LP Dated:)% 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Veerta Mishra
D/O Shri Shridhar Mishra
R/O Kishanpur, Kharta, Tehsil Dansal, District Jammu

vide Notification No. 1272 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final

By Order aMr\O

(Giamm=;’Yasin gi:h)
Registrar Administratjon1/

No: C?NO -678or RG/LP D,t,d, Vt #o,2025
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Veerta Mishra, Advocate

. .. ... for information and necessary action.

e

istrar =inistratk)%
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 33@ a 2.'' _/RG/LP Dated: W. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Iram Saba

D/o Shri Farooq Ahmad Fidayee
R/o Village Trankal-Kahra, Tehsil Kahara, District Kathua

vide Notification No. 2500 of 2024/RG/LP dated 05.10.2024 has been

declared as Absolute/Final

By Order

ammad Yasin
strar AdministrIf-1/

10.2025No: 67QDb - 13 RG/LP Dated:a.

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kathua
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Iram Saba, Advocate

. .. ... for information and necessary action.

n
.\

kel 'm( ninistra n
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 337/ '? >oU/ _/RG/LP Dated: D% 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohd Toyab
S/o Shri Izhar Ahmed
R/o Village Sanai, Tehsil Surankote, District Poonch

vide Notification No. 2507 of 2024/RG/LP dated 05.10.2024 has been

declared as Absolute/Final.

By Order \

\a;\T\stgr)-
(Mohammad Yasin Beigh)

Administratk)n1iL eh I

No: €7ely - LI RG/LP Dated: a. 10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Poonch
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohd Toyab, Advocate

. .. ... for information and necessary action.

10

af’'"'":"'“' iF
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: a _/RG/LP Dated:2 g. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohd Yasir Naik
S/o Mohd. Yousuf Naik
R/o Village Hurlani Tehsil Dansal District Jammu

vide Notification No. 2513 of 2024/RG/LP dated 07.10.2024 has been

declared as Absolute/Final

By Order

r)
(Mohammad Yasin Beigh)
Registr ar Administrationt/

No: 678>i - IS RG/LP Dated'q.IO.2025

Copy forwarded to the:
1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohd Yasir Naik, Advocate

. .....for information and necessary action.

C)

"W"'"'"'"*'"''&
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: Ba\ -+ %X /RG/LP Dated:29. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Arjun Sharma
S/o Shri Chaman Lal Sharma
R/o H.No. 309, Ward No.17 near J&K Public School Omara Morh, Tehsil &
District Udhampur

vide Notification No. 2673 of 2024/RG/LP dated 24.10.2024 has been

declared as Absolute/Final.

By Order

ohamr;;-;d YasinBtigh)
IIb eI I

“""" F"N„ 6?930 - b? RG/LP D,t,d,>% 10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Udhampur
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Udhampur
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Arjun Sharma, Advocate

. .. ... for information and necessary action.

\On
r’->
Registrar Administratjon

U
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: BI,qh q Uu’ /RG/LP Dated:2% 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Riya Jasrotia
D/O Shri Surjeet Singh
R/O VPO-Barwal, Tehsil & District Kathua.

vide Notification No. 888 of 2025/RG/LP dated 13.03.2025 has been

declared as Absolute/Final

By Order

ohanln iiI Yas
Re

No: 67830 - yS RG/LP D,t,d,>q.10.2025

Copy forwarded to the:

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kathua.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Riya Jasrotia, Advocate

. .. ... for information and necessary action.
8

f
k

Regisjrar Administ%tionw'*'""“""';'Z
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: M _/RG/LP Dated:9% 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Saqlain Niaz
S/O Shri Niaz Ahmed
R/O W.No.5, Mohalla Kote, Fazalabad, Tehsil Surankote, District Poonch

vide Notification No. 1264 of 2024/RG/LP dated 24.07.2024 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)
Registrar Administration

V &
No: GIQqb - 93 RG/LP Dated:}y . 10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Poonch
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Saqlain Niaz, Advocate

. ..... for information and necessary action.

?\-J:&fy
Administration

X
Registrar

U
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No' 33'}G 'y &”r /RG/LP Dated: :IY 10.2025

Provisional admission as an Advocate, granted under the Advocates
+

Act, 1961 in favour of:

Mr. Urgyan Thinley
S/O Shri Rinchen Thupstan
WO Leh Ladakh, Taru Village- Thagzurpa, House No.48, Tehsil & District
Leh.

vide Notification No. 1316 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)
Registrar Administrati6)nT’'""""";''’'X

N„ G’}8SY – Cl RG/LP D,t,dO.IO.2025
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Leh.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .
President, District Court Bar Association, Leh.
(,PC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Urgyan Thinley, Advocate

. .....for information and necessary action.

.\a

n<:’'"'"'-*'"'F
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: /RG/LP Dated: 19. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr.Shaik Manzoor
S/O Shri Manzoor Ahmed

R/O Village Bhatali, Tehsil Thannamandi, District Rajou ri

vide Notification No. 1263 of 2024/RG/LP dated 24.07.2024 has been

declared as Absolute/Final

By Order

(IG:ham Yasin Beigh)

"'=';F"""'"';''’P
No: 6786> - 69 RG/LP D,t,d,a% IO.2025
Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr.Shaik Manzoor, Advocate

. .. ... for information and necessary action.

\d-

%"
istra';";tdm inistra
-U
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 3378 yP I.r /RG/LP Dated:a. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sanchit Kaswalia
S/O Rampaul Kaswalia
R/O Village Drawtey, Tehsil R.S. Pura, District Jammu

vide Notification No. 1261 of 2024/RG/LP dated 24.07.2024 has been

declared as Absolute/Final.

By Order
\

) ][IiFILIIIIIIF

(Mohammad Yasin Beigh)
Registrar Administrat#)n;"""""-"V

N” Gl 07'2 - ?? RG/LP D't'd'>9 10.2025
Copy forwarded to the:

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sanchit Kaswalia, Advocate

. .. ... for information and necessary action.

Re: 'ar Adminis on
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: a3?? cy %>f /RG/LP Dated:99. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Suryansh Thakur
S/O Shri Krishan Chand Mantras
R/O Village Trigam, Galiga, Tehsil & District Kishtwar

vide Notification No. 1260 of 2024/RG/LP dated 24.07.2024 has been

declared as Absolute/Final.

By Order

dO
(Mohamnia lasin Beigh)

Regisjrar Administratign

No: GIg?e -0 S RG/LP D,t,dOy. ro.2025

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Kishtwar
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association. Kishtwar
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Suryansh Thakur, Advocate

. ..... for information and necessary action.

a$
Registr;-;-'-idminist] on
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 33Qo o/ h/ _/RG/LP Dated:)y . 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sumit Singh Jamwal
S/O Shri Jogeshwar Singh Jamwal
R/O Near I.T.B. P.F Transit Camp, Ward No.49, Channi Rama, Tehsil Bahu,
District Jammu

vide Notification No. 1259 of 2024/RG/LP dated 24.07.2024 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)
Registrar Administrajion

N,: 6 IB Qb -q3 RG/LP D,t,d:a 10.2025
Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sumit Singh Jamwal, Advocate

. ..... for information and necessary action.
I

',.'
Registrar Administratiojr

=F"'"""'-';'""'£
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: A _/RG/LP Dated: J% 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Shahid Afridi
S/O Shri Shabir Ahmed

R/O Village BathoiE, Tehsil Mahore, District Reasi

vide Notification No. 1257 of 2024/RG/LP dated 24.07.2024 has been

declared as Absolute/Final

By Order

(Mohammad Yasin Beigh)
Registrar Administratjon

i=’'"""'"';'"'§
No: G}Qq'f - cleo 1 RG/LP D,tedN/.10.2025
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Reasi
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Reasi
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Shahid Afridi, Advocate

. .....for information and necessary action.

Registrar ;i':iminist'
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No, 33 ga 4 b,r /RG/LP Dated: J h 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Nikhil Kumar
S/O Narinder Kumar
R/O Lane No.2, Satellite Colony, Bathindi Morh, Tehsil Bahu, District Jammu

vide Notification No 1232 of 2024/RG/LP dated 24.07.2024 has been

declared as Absolute/Final

By Order

(Mohammad Yasin Beigh)
Registrar AdministratjonT*'"""""';'"'F

No: CIIO}zOe RG/LP Dated:8.10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Nikhil Kumar, Advocate

. .. ... for information and necessary action.

,\

r 'ihministra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: JH=/RG/LP Dated:2% 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mohd Kashif Malik
S/O Mohd Wajahad
R/O Near JuIIa Bridge, Main City, Ward No.07, Tehsil & District Rajouri

vide Notification No 1308 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final

By Order

(Mohammad Yasin Beigh)
Registrar Administrat bn

U h

No: G?glo – t7 RG/LP D,t,d,r? #o.2025

Copy forwarded to the: -

1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mohd Kashif Malik, Advocate

. .. ... for information and necessary action.

qm\
ministration

f)
Registri'

b
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HIGH COURT OF JAMMU & K\SHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 338 q '/ ab' /RG/LP DatedPY. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Mashkoor Ahmad
S/O Shri Mohd Sabir
R/O Village Kalihand, Tehsil & District Doda

vide Notification No. 1307 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final.

By Order

bham iT;d Yasin Beigh)
Registrar Administ ra

t/
N„ 67 q IQ – bf RG/LP Dated:A. 10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Bhaderwah
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President. District Court Bar Association, Doda
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Mashkoor Ahmad, Advocate

. .. ... for information and necessary action.

mPr)
Registrar Administration

k
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: /RG/LP Dated: 9% 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Mehak Jabeen
D/O Shri Qasim Ud Din
R/O Pacca Talab, Bahu Fort, Tehsil & District Jammu

vide Notification No. 1304 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final

By Order

(Mohammad Yasin Beigh)

"'=T*’"""'"';'"V
No: 67?a -83 RG/LP Dated:a. IO.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Mehak Jabeen, Advocate

. .. ... for information and necessary action.

F-Kaministration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 2>386 o/DIr _/RG/LP Dated: 39 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Manisha Sharma
D/O Shri Tarsem Sharma

R/O JK-02-002284511, Village Changran, Tehsil & District Kathua

vide Notification No. 1303 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final

By Order
b

7hamrial Yasin leigh)

“’;f,T'"""''';'"'X
No: 6?qH -L+1 RG/LP D,t,d, Dr. IO.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kathua
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Manisha Sharma, Advocate

. ..... for information and necessary action.

Re. ilminis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 3307 4_ b>r _/RG/LP Dated:=q. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Kushal Singh
S/O Shri Baldev Singh
R/O Village Dharmari, Tehsil Thuroo, District Reasi

vide Notification No 1298 of 2024/RG/LP dated 25.07.2024 has been

declared as Absolute/Final

By Order \

lay abB

Beigh)(NfohaaR61 Yasin

"'='P"""'"';'T"
No: C>HUb -y q RG/LP Dat,d:A. 70.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Reasi
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Reasi
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Kushal Singh, Advocate

. .. ... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

N„ 3 /RG/LP Dated: Ay 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Amjed Iqbal
S/O Shri Mohd Iqbal
R/O Village Muradpur, Tehsil & District Rajouri.

vide Notification No. 747 dated 30.12.2020 has been declared as

Absolute/Final

By Order

(IGo’hamri ’asin Beigh)
Registrar Administration

-v )
No: 67qfo - ST RG/LP Dated:a{lo.2025
Copy forwarded to the: -

1

4

5.

4

5.

6.

7.

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Amjed Iqbal, Advocate

. . . ... for information and necessary action. \

al
T'administration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 2>389 P/ bud /RG/LP Dated:) h 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Nisha Devi

D/O Shri Tarlok Singh
R/O Village Athialta, Hatli Morh, Tara Nagar, Tehsil Mahanpur, District
Kathua

vide Notification No. 638 of 2022/RG/LP dated 30.05.2022 has been

declared as Absolute/Final

By Order

(Mohammad Yasin Beigh)
Registrar Administrat B)n

N„ C>t'ICe- Cr RG/LP D,t,d, vf . 10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Kathua
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President. District Court Bar Association. Kathua
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Nisha Devi, Advocate

. .. ... for information and necessary action.
+

b II)CFy

p”"'"'"';'"}'"



90

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 33 qe 74 wu- /RG/LP Dated: 4.10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Zakir Ahmed
S/O Shri Rana Zahoor Ahmed
R/O Village Kalaban, Tehsil Mendhar, District Poonch.

vide Notification No. 791 dated 30.12.2020 has been declared as

Absolute/Final .

By Order

(Mohammad Yasin Beigh)

ty
Registrar Administratinon1/

N„ 67346 , Tb RG/LP D,t,d,4lO.2025
Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Poonch.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Zakir Ahmed, Advocate

. .. ... for information and necessary action .

egjst rar :a-;ninistr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 339/ V nd _/RG/LP Dated:M. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Ajay Lakhotra
S/O Shri Swarn Dass

IUO Ward No. 03, Behind Shiv Public Hr. Secondary School, Sari Rakwalan
Tehsil Jammu West District Jammu

vide Notification No. 57 of 2025/RG/LP dated 08.01.2025 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)

“’B'“""*"X
No: G?q?q - QI RG/LP Dated:h. 10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Ajay Lakhotra, Advocate

. ..... for information and necessary action.

a istri
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: Bbq> cFM# _/RG/LP Dated:.y. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sourav Sharma

S/O Shri Kuldeep Raj
R/O Village Bandrai, Tehsil Sunderbani, District Rajouri

vide Notification No 1040 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final

By Order
\a

pa-
(Mohammad Yasin Beigh)
Registrar Administration

U

No: 6??Oh - Qq RG/LP Dated:Vi. IO.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sourav Sharma, Advocate

. .. ...for information and necessary action. \

r)
Registra/ -;idministr: n
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: all /RG/LP Dated: Ie 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Kajal Parihar
D/O Shri Sharwan Kumar
R/O Village MaHa, Tehsil & District Kishtwar

vide Notification No. 1325 dated 02.01.2019 has been declared as

Absolute/Final

By Order ,,A
C;;$1o\r

CP’
ammad Yasin Beigh)

"’[’'"'"'"';'""$
No: GIg?o - q) RG/LP D,t,d,IV. 10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principat District and Sessions Judge, Kishtwar
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Kishtwar
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Kajal Parihar, Advocate

. ..... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: ’>!>q? o/ aH- _/RG/LP Dated: 2% 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Neha Kumari
D/O Shri Bhagwan Singh
R/O Nagliyan, Garnai, Tehsil & District Udhampur

vide Notification No. 2114 of 2023/RG/LP dated 28.09.2023 has been

declared as Absolute/Final.

By Order
IA

:'\C>r)
(Mohammad Yasin Beigh)
Registrar Administration

b A
No: Gage' G800G RG/LP D,t,d,q. IO.2025

Copy forwarded to the: -
1

2
3.

4

5.

6.

7

Principal District and Sessions Judge, Udhampur
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Udhampur
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Neha Kumari, Advocate

. .....for information and necessary action.

;P
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 33 qf a{ uK _/RG/LP Dated:>V. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Syed Ahmed Arslan
S/O Shri Syed Asgar Ali
R/O 773-A, Last Morh Gandhi Nagar, Tehsil & District Jammu

vide Notification No. 2003 of 2023/RG/LP dated 12.09.2023 has been

declared as Absolute/Final

By Order

(Mohammad Yasin Beigh)
Registrar Administraqon

No: GQool – ty RG/LP D,t,d,>q.IO.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Syed Ahmed Arslan, Advocate

. . . ... for information and necessary action.

fD'
Regist

L/
rar Admin£trat
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: .’_ _/RG/LP Dated:2% 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Sunil Sharma
S/O Shri Manohar Lal

R/O Sanoora, Tehsil Rajpura, District Samba

vide Notification No 93 of 2022/RG/LP dated 24.02.2022 has been

declared as Absolute/Final

By Order
C)

(Gi,fIlm„„M)
"=';'{''"'"'"';''X''"

No: GQol£- lb RG/LP Dated, VI. 10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Samba
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Samba
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Sunil Sharma, Advocate

. ..... for information and necessary action.

RegistraFAdminist&
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 33 g + o/ A# /RG/LP Dated: a. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Varun Verma
S/O Shri Ravi Kumar Verma
R/O VPO Gurha Brahmana, Tehsil Akhnoor, District Jammu

vide Notification No 1052 of 2024/RG/LP dated 31.05.2024 has been

declared as Absolute/Final.

By Order

(Mohammad Yasin Beigh)
Registrar Administratjon

T;"""'"';'"T
N,; £Qo}3 - 3>d RG/LP D,t,d, W. ro.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chi'ef Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Varun Verma, Advocate

. .. ... for information and necessary action. \

a\P
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: 3H8 o +bef _/RG/LP Dated:4. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Ms. Asha Devi
D/O Shri Ved Parkash
R/O Bhatoli (Kaller), Bhalla, Bhaderwah, Tehsil Bhalla, District Doda

vide Notification No. 1192 of 2024/RG/LP dated 23.07.2024 has been

declared as Absolute/Final

By Order
CAAmi

(Mohammad Yasin Beigh)
Registrar Administrajion

b &

N„ GQ02,1 -bO RG/LP D,t,d9q.IO.2025

Copy forwarded to the: -
1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Bhaderwah
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Doda
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Ms. Asha Devi, Advocate

. . . ... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + +

NOTIFICATION

No: ,339? o/ h'f _/RG/LP Dated:by. 10.2025

Provisional admission as an Advocate, granted under the Advocates

Act, 1961 in favour of:

Mr. Durga Sandhya Shivam
S/O Shri Durga Dass
R/o Gurah Jattan, Tehsil Ghagwal, District Samba.

vide Notification No 1850 of 2022/RG/LP dated 11.11.2022 has been

declared as Absolute/Final

By Order

hammasin BM
Registrar Administrat b)n

\/

No: 480 »q – qb RG/LP Dated:29.10.2025

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Samba.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .
President, District Court Bar Association, Samba.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Chief Librarian, High Court Wing Jammu/Srinagar for information
and also keeping record of the same.
Mr. Durga Sandhya Shivam, Advocate

. . . .. . for information and necessary action.
gHb
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